
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 15.02.2022  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicatio

n 

Case No. 

Cour

t 

Fee 

Typ

e 

Rejec

t 

Statu

s 

   

1 M.R. SAHOO 
5287/202

2 
15.02.2022 CRLMP/697/2021 10 C 

    

2 
RANJAN KUMAR 

NAYAK 

5294/202

2 
15.02.2022 WP(C)/23960/2021 10 C 

    

3 J. R. BEHERA 
5300/202

2 
15.02.2022 WPC(OAC)/1729/2011 10 C 

    

4 R.K.MOHANTY 
5314/202

2 
15.02.2022 WP(C)/3870/2022 10 C 

    

5 
P.C.CHHINCHAN

I 

5316/202

2 
15.02.2022 WP(C)/3991/2022 10 C 

    

6 P.C.DAS 
5317/202

2 
15.02.2022 WPC(OAC)/1823/2011 10 C 

    

7 P.C.DAS 
5319/202

2 
15.02.2022 WPC(OAC)/1822/2011 10 C 

    

8 P.C.DAS 
5322/202

2 
15.02.2022 WPC(OAC)/1821/2011 10 C 

    

9 P.C.DAS 
5324/202

2 
15.02.2022 WPC(OAC)/1818/2011 10 C 

    

10 P.K.JENA 
5328/202

2 
15.02.2022 WP(C)/4183/2022 10 C 

    

11 P.K.JENA 
5329/202

2 
15.02.2022 WP(C)/4184/2022 10 C 

    

12 P.K.JENA 
5330/202

2 
15.02.2022 WP(C)/4186/2022 10 C 

    

13 P.K.JENA 
5331/202

2 
15.02.2022 WP(C)/4187/2022 10 C 

    

14 P.K.JENA 
5332/202

2 
15.02.2022 WP(C)/4189/2022 10 C 

    

15 DILLIP SAMAL 
5347/202

2 
15.02.2022 OJC/815/1998 6 U 

    

16 B.BEHERA 
5352/202

2 
15.02.2022 CRLREV/3/2022 10 C 

    

17 G.S.MUDULI 
5371/202

2 
15.02.2022 WP(C)/32336/2021 10 C 

    



18 
SANJEEV 

UDGATA 

5372/202

2 
15.02.2022 WP(C)/36154/2021 10 C 

    

19 B.B. ROUTRAY 
5375/202

2 
15.02.2022 WP(C)/40031/2021 10 C 

    

20 B.B. ROUTRAY 
5376/202

2 
15.02.2022 WP(C)/40029/2021 10 C 

    

21 
SATRUGHNA 

DASH A 

5377/202

2 
15.02.2022 WP(C)/37588/2021 10 C 

    

22 A.MOHANTY 
5378/202

2 
15.02.2022 WP(C)/30068/2021 10 C 

    

23 P.K.JENA 
5379/202

2 
15.02.2022 WP(C)/36336/2021 10 C 

    

24 D.K.MALLICK 
5383/202

2 
15.02.2022 WP(C)/3597/2022 10 C 

    

25 D.NAYAK 
5386/202

2 
15.02.2022 CRLMP/225/2022 10 C 

    

26 
BISHNU PRASAD 

RATH 

5389/202

2 
15.02.2022 WP(C)/3896/2022 10 C 

    

27 
BIJAYA KUMAR 

BEHERA 1 

5390/202

2 
15.02.2022 WP(C)/4093/2022 10 C 

    

28 
RANJAN KUMAR 

NAYAK 

5394/202

2 
15.02.2022 WP(C)/23959/2021 10 C 

    

29 L.SINGH 
5398/202

2 
15.02.2022 CRLMP/183/2022 10 C 

    

30 TAPAN NAYAK 
5407/202

2 
15.02.2022 WP(C)/36193/2021 10 C 

    

31 
JYOTI PRAKASH 

KAR 

5408/202

2 
15.02.2022 WP(C)/37913/2021 10 C 

    

32 B. M. BHUYAN 
5411/202

2 
15.02.2022 WP(C)/17310/2020 10 C 

    

33 P. K. BEHERA 
5412/202

2 
15.02.2022 ARBA/8/2017 10 C 

    

34 P.K.MOHANTY 
5416/202

2 
15.02.2022 BLAPL/1089/2022 10 C 

    

35 
MANAS RANJAN 

SAHOO 

5419/202

2 
15.02.2022 ABLAPL/1382/2020 10 C 

    

36 
HEMANTA KUMAR 

MOHANTA 

5421/202

2 
15.02.2022 BLAPL/1133/2022 10 C 

    

37 
PRAMOD KUMAR 

JENA 

5435/202

2 
15.02.2022 BLAPL/9786/2021 10 C 

    

38 
PRAMOD KUMAR 

MISHRA 

5436/202

2 
15.02.2022 ABLAPL/1478/2020 10 C 

    

39 PITABAS NAYAK 
5439/202

2 
15.02.2022 ABLAPL/1472/2020 10 C 

    

40 ABHIJIT DAS 
5441/202

2 
15.02.2022 ABLAPL/1468/2020 10 C 

    

41 S. K. BISWAL 5445/202 15.02.2022 ABLAPL/1446/2020 10 C 
    



2 

42 G.R.PATRA 
5455/202

2 
15.02.2022 ABLAPL/1379/2020 10 C 

    

43 P.K.MOHANTY 
5456/202

2 
15.02.2022 ABLAPL/1378/2020 10 C 

    

44 A.MOHANTY 
5460/202

2 
15.02.2022 ABLAPL/1368/2020 10 C 

    

45 
UJJWALA 

PRADEEP BAG 

5470/202

2 
15.02.2022 ARBP/54/2021 10 C 

    

46 B. K. DAS 
5472/202

2 
15.02.2022 ITA/152/2005 10 C 

    

47 U.P.BAG 
5473/202

2 
15.02.2022 ARBP/53/2021 10 C 

    

48 S.K.SAHOO 
5474/202

2 
15.02.2022 WP(C)/3467/2022 10 C 

    

49 
SUDARSAN 

BEHERA 

5480/202

2 
15.02.2022 WP(C)/4038/2022 10 C 

    

50 A.K.JENA 
5481/202

2 
15.02.2022 WP(C)/10502/2019 10 C 

    

51 DILLIP SAMAL 
5483/202

2 
15.02.2022 WP(C)/12789/2020 10 C 

    

52 D.K.SAHU 
5485/202

2 
15.02.2022 WP(C)/12787/2020 10 C 

    

53 P.K.MOHANTY 
5486/202

2 
15.02.2022 OJC/14338/1996 10 C 

    

54 T.K.NAYAK 
5487/202

2 
15.02.2022 ITA/17/2012 10 C 

    

55 M.NAYAK 
5488/202

2 
15.02.2022 WP(C)/3523/2022 10 C 

    

56 D.NAYAK 
5493/202

2 
15.02.2022 CMP/89/2022 10 C 

    

57 A.MOHANTY 
5495/202

2 
15.02.2022 WP(C)/250/2022 10 C 

    

58 
ASHOK KUMAR 

MAHANTY 

5496/202

2 
15.02.2022 WP(C)/574/2022 10 C 

    

59 S P SETHY 
5499/202

2 
15.02.2022 CONTC/1225/2021 1 O 

    

60 G.R.PATRA 
5500/202

2 
15.02.2022 WP(C)/3947/2022 10 C 

    

61 L K NAYAK 
5501/202

2 
15.02.2022 SA/176/1990 5 U 

    

62 G. PATRA 
5502/202

2 
15.02.2022 WP(C)/3944/2022 10 C 

    

63 J K SENAPATY 
5503/202

2 
15.02.2022 RSA/591/2005 2 O 

    

64 L K NAYAK 
5505/202

2 
15.02.2022 RSA/16/2020 5 U 

    



65 P K BEHERA 
5507/202

2 
15.02.2022 RSA/33/2014 5 U 

    

66 B R SENAPATI 
5509/202

2 
15.02.2022 RSA/37/2012 5 U 

    

67 BALARAM SINGH 
5511/202

2 
15.02.2022 TRPCRL/71/2017 5 U 

    

68 S CH SUNDARA 
5512/202

2 
15.02.2022 ABLAPL/15473/2021 5 U 

    

69 SUNDARA 
5513/202

2 
15.02.2022 ABLAPL/2419/2021 5 U 

    

70 S.C. SUNADAR 
5515/202

2 
15.02.2022 ABLAPL/13243/2020 5 U 

    

71 S.C. SUNADARA 
5516/202

2 
15.02.2022 ABLAPL/14175/2020 5 U 

    

72 G.R.PATRA 
5517/202

2 
15.02.2022 ABLAPL/1045/2020 5 U 

    

73 J.P.KAR 
5518/202

2 
15.02.2022 CMP/48/2022 2 O 

    

74 M.R. ROUTRAY 
5519/202

2 
15.02.2022 CMP/812/2021 10 U 

    

75 S.C.SUNDARA 
5520/202

2 
15.02.2022 CRLMC/1268/2021 5 U 

    

76 R.K.SAHU 
5521/202

2 
15.02.2022 CRLMC/1229/2021 5 U 

    

77 N.K.ROUT 
5522/202

2 
15.02.2022 OJC/440/1997 5 U 

    

78 N.K.ROUT 
5523/202

2 
15.02.2022 OJC/440/1977 5 U 

    

79 B.R. SENAPATI 
5524/202

2 
15.02.2022 OJC/2992/2001 5 U 

    

80 
HARIHAR 

SUNDARA 

5525/202

2 
15.02.2022 WP(C)/21109/2012 5 U 

    

81 
HARIHAR 

SUNDARA 

5526/202

2 
15.02.2022 WP(C)/21108/2012 5 U 

    

82 
HARIHAR 

SUNDARA 

5527/202

2 
15.02.2022 WP(C)/21046/2012 5 U 

    

83 T.K.BISWAL 
5528/202

2 
15.02.2022 WP(C)/30496/2011 5 U 

    

84 S.C.DAS 
5529/202

2 
15.02.2022 WP(C)/28769/2021 5 U 

    

85 M.NAYAK 
5530/202

2 
15.02.2022 WP(C)/22332/2010 2 O 

    

86 M.NAYAK 
5531/202

2 
15.02.2022 WP(C)/3037/2011 2 O 

    

87 M.NAYAK 
5532/202

2 
15.02.2022 WP(C)/12124/2013 2 O 

    

88 M.NAYAK 5533/202 15.02.2022 WP(C)/3036/2011 2 O 
    



2 

89 S BARIK 
5534/202

2 
15.02.2022 CRLA/68/2022 5 U 

    

90 M.NAYAK 
5535/202

2 
15.02.2022 WP(C)/22493/2010 2 O 

    

91 M.NAYAK 
5536/202

2 
15.02.2022 WP(C)/95/2010 2 O 

    

92 M.NAYAK 
5537/202

2 
15.02.2022 WP(C)/22333/2010 2 O 

    

93 M.NAYAK 
5538/202

2 
15.02.2022 WP(C)/18939/2010 2 O 

    

94 P.K.MISHRA 
5539/202

2 
15.02.2022 WPC(OAC)/2432/2015 1 O 

    

95 P.K.MISHRA 
5540/202

2 
15.02.2022 WPC(OAC)/2431/2015 1 O 

    

96 P.K.MISHRA 
5541/202

2 
15.02.2022 WPC(OAC)/2429/2015 1 O 

    

97 P.K.MISHRA 
5542/202

2 
15.02.2022 WPC(OAC)/2430/2015 10 C 

    

98 P.K.MISHRA 
5543/202

2 
15.02.2022 WPC(OAC)/2434/2015 1 O 

    

99 MANASI DAS 
5545/202

2 
15.02.2022 WP(C)/10237/2015 10 C 

    

100 P.K.JENA 
5546/202

2 
15.02.2022 WPC(OAC)/2357/2011 10 C 

    

101 B.CH. PANDA 
5547/202

2 
15.02.2022 WPC(OAC)/3065/2011 10 C 

    

102 S.DASH 
5548/202

2 
15.02.2022 WPC(OAC)/4096/2010 10 C 

    

103 N.C. SINHA 
5549/202

2 
15.02.2022 CMAPL/306/2021 10 C 

    

104 S.N. SHARMA 
5551/202

2 
15.02.2022 WP(C)/339/2022 10 C 

    

105 P.K.JENA 
5552/202

2 
15.02.2022 WP(C)/292/2022 10 C 

    

106 B.K.DAS 
5553/202

2 
15.02.2022 WP(C)/2590/2022 10 C 

    

107 B.K.DAS 
5554/202

2 
15.02.2022 WP(C)/2591/2022 10 C 

    

108 P.K.JENA 
5555/202

2 
15.02.2022 CONTC/1131/2022 10 C 

    

109 S.K.SAHU 
5556/202

2 
15.02.2022 CONTC/161/2022 10 C 

    

110 R.R. DAS 
5557/202

2 
15.02.2022 CONTC/166/2022 10 C 

    

111 J.J.PARIDA 
5560/202

2 
15.02.2022 WP(C)/20604/2016 10 C 

    



112 M.R.SAHOO 
5562/202

2 
15.02.2022 WP(C)/4384/2022 10 C 

    

113 
BISHNU PRIYA 

PANI 

5563/202

2 
15.02.2022 WP(C)/31775/2021 10 C 

    

114 R. DAS 
5565/202

2 
15.02.2022 MACA/179/2019 10 C 

    

115 P.K.PARIDA 
5566/202

2 
15.02.2022 MACA/179/2019 10 C 

    

116 N.SAHOO 
5570/202

2 
15.02.2022 ABLAPL/972/2020 10 C 

    

117 N. SAHOO 
5571/202

2 
15.02.2022 ABLAPL/927/2020 10 C 

    

118 N.SAHOO 
5572/202

2 
15.02.2022 ABLAPL/921/2020 10 C 

    

119 N.SAHOO 
5573/202

2 
15.02.2022 ABLAPL/914/2020 10 C 

    

120 
BISHNU PRIYA 

PANI 

5576/202

2 
15.02.2022 WP(C)/31766/2021 10 C 

    

121 P.K.NAYAK 
5577/202

2 
15.02.2022 WP(C)/702/2022 10 C 

    

122 RAJAT DAS 
5582/202

2 
15.02.2022 MACA/67/2016 10 C 

    

123 M.MISHRA 
5583/202

2 
15.02.2022 FAO/184/2016 10 C 

    

124 
P.C.CHHINCHAN

I 

5584/202

2 
15.02.2022 FAO/184/2016 10 C 

    

125 
PRASANTA 

KUMAR MAHALI 

5585/202

2 
15.02.2022 FAO/34/2022 10 C 

    

126 N.C. SINHA 
5587/202

2 
15.02.2022 WP(C)/19940/2018 10 C 

    

127 P.BEHERA 
5588/202

2 
15.02.2022 WP(C)/19940/2018 10 C 

    

128 B.K.ROUTRAY 
5589/202

2 
15.02.2022 WP(C)/19940/2018 10 C 

    

129 B. K. SETHY 
5593/202

2 
15.02.2022 WP(C)/11425/2021 10 U 

    

130 S.C.D. DASH 
5594/202

2 
15.02.2022 WP(C)/4579/2022 10 C 

    

131 S.N. SHARMA 
5596/202

2 
15.02.2022 WP(C)/3285/2022 10 C 

    

132 D.K.MOHANTY 
5597/202

2 
15.02.2022 WP(C)/3308/2022 10 C 

    

133 D.K.MOHANTY 
5598/202

2 
15.02.2022 WP(C)/3343/2022 10 C 

    

134 S.DASH 
5599/202

2 
15.02.2022 WP(C)/4133/2022 10 C 

    

135 P.K.MALLICK 5600/202 15.02.2022 WPC(OAC)/2456/2017 10 C 
    



2 

136 P.K. MALLICK 
5601/202

2 
15.02.2022 WP(C)/2283/2017 10 C 

    

137 P.K.MALLICK 
5602/202

2 
15.02.2022 WPC(OAC)/1959/2018 10 C 

    

138 P.K.MALLICK 
5603/202

2 
15.02.2022 WPC(OAC)/2279/2017 10 C 

    

139 P.K.MOHANTY 
5605/202

2 
15.02.2022 CMP/103/2022 10 C 

    

140 
PRATAP KUMAR 

BARIK 

5607/202

2 
15.02.2022 WP(C)/41825/2021 10 C 

    

141 T.BAG 
5608/202

2 
15.02.2022 CMP/105/2022 10 C 

    

142 P.K.MALLICK 
5610/202

2 
15.02.2022 WPC(OAC)/2282/2017 10 C 

    

143 
ASHUTOSH 

MOHANTY 

5613/202

2 
15.02.2022 CMP/1125/2019 10 C 

    

144 P.K.MALLICK 
5614/202

2 
15.02.2022 WPC(OAC)/2281/2017 10 C 

    

145 P.K.MALLICK 
5615/202

2 
15.02.2022 WPC(OAC)/2280/2017 10 C 

    

146 P.K.MALLICK 
5616/202

2 
15.02.2022 WPC(OAC)/2284/2017 10 C 

    

147 B.C.PANDA 
5618/202

2 
15.02.2022 WPC(OAC)/3063/2011 10 C 

    

148 

M/S.JANAKI 

KANTA 

MOHAPATRA, 

D.K.NAIK, 

N.S.GHOSE, 

D.DEBADARSHIN

I 

5619/202

2 
15.02.2022 WPC(OAC)/2890/2009 10 C 

    

149 H.K.DAS 
5620/202

2 
15.02.2022 OJC/12916/1998 10 C 

    

150 M.NAYAK 
5621/202

2 
15.02.2022 OJC/12916/1998 10 C 

    

151 P.K.DASH 
5622/202

2 
15.02.2022 WP(C)/11391/2009 10 C 

    

152 K.SAHOO 
5623/202

2 
15.02.2022 WP(C)/11391/2009 10 C 

    

153 K.N.SAHOO 
5624/202

2 
15.02.2022 WP(C)/11391/2009 10 C 

    

154 P.K.JENA 
5625/202

2 
15.02.2022 WP(C)/621/2022 10 C 

    

155 
NIRAKAR 

BEHERA 

5626/202

2 
15.02.2022 WP(C)/4528/2022 10 C 

    

156 
BRAHMANANDA 

TRIPATHY 

5627/202

2 
15.02.2022 CMP/48/2022 10 C 

    



157 
ASHOK KUMAR 

SAHOO 

5628/202

2 
15.02.2022 CMP/63/2022 10 C 

    

158 K.C. SAMAL 
5632/202

2 
15.02.2022 BLAPL/6698/2021 10 C 

    

159 SUBAS SAMAL 
5637/202

2 
15.02.2022 BLAPL/10544/2021 10 C 

    

160 D.K. MALLICK 
5640/202

2 
15.02.2022 BLAPL/4385/2021 10 C 

    

161 S.C. SUNADARA 
5642/202

2 
15.02.2022 WP(C)/9921/2008 5 U 

    

162 S.C. SUNADARA 
5643/202

2 
15.02.2022 WP(C)/28182/2019 5 U 

    

163 P.K.MOHANTY 
5644/202

2 
15.02.2022 WP(C)/40631/2021 4 U 

    

164 P.K.MOHANTY 
5645/202

2 
15.02.2022 WP(C)/41928/2021 5 U 

    

165 M.R.BARIK 
5646/202

2 
15.02.2022 WP(C)/14264/2009 5 U 

    

166 P.K.DAS 
5647/202

2 
15.02.2022 WP(C)/25070/2020 5 U 

    

167 K.K.NATH 
5648/202

2 
15.02.2022 WP(C)/15168/2014 5 U 

    

168 H.S. PAIKRAY 
5649/202

2 
15.02.2022 WP(C)/7926/2021 10 U 

    

169 G.SAHOO 
5650/202

2 
15.02.2022 BLAPL/5935/2021 5 U 

    

170 
NITYANANDA 

PANDA 

5651/202

2 
15.02.2022 ABLAPL/291/2021 10 U 

    

171 T. KHAN 
5652/202

2 
15.02.2022 ABLAPL/1221/2022 10 U 

    

172 L.SINGH 
5653/202

2 
15.02.2022 WP(C)/13313/2005 5 U 

    

173 N.SAHOO 
5654/202

2 
15.02.2022 WP(C)/9162/2010 5 U 

    

174 N.SAHOO 
5655/202

2 
15.02.2022 WP(C)/4915/2013 5 U 

    

175 M.K.MOHANTY 
5656/202

2 
15.02.2022 CONTC/6712/2021 4 U 

    

176 A.K.MISHRA 
5658/202

2 
15.02.2022 WP(C)/11425/2021 5 U 

    

177 R N BISWAL 
5659/202

2 
15.02.2022 WP(C)/26098/2013 5 U 

    

178 
NIRANJAN 

SWAIN 

5660/202

2 
15.02.2022 WP(C)/28790/2021 5 U 

    

179 A SAHOO 
5661/202

2 
15.02.2022 WP(C)/41567/2021 5 U 

    

180 J PRADHAN 5662/202 15.02.2022 WP(C)/28508/2019 5 U 
    



2 

181 
NIRANJAN 

SWAIN 

5663/202

2 
15.02.2022 WP(C)/28790/2021 5 U 

    

182 P.K.NAYAK 
5664/202

2 
15.02.2022 

CONTC(CPC)/521/201

4 
5 U 

    

183 B DAS 
5665/202

2 
15.02.2022 WP(C)/4246/2005 4 U 

    

184 S BARIK 
5666/202

2 
15.02.2022 WP(C)/18118/2014 5 U 

    

185 B.K.PATI 
5667/202

2 
15.02.2022 CRLMC/2836/2021 2 O 

    

186 A K BARIK 
5668/202

2 
15.02.2022 CRLMC/340/2017 5 U 

    

187 A K BARIK 
5669/202

2 
15.02.2022 CRLMC/340/2017 5 U 

    

188 A K BARIK 
5670/202

2 
15.02.2022 CRLMC/340/2017 5 U 

    

189 A K BARIK 
5671/202

2 
15.02.2022 CRLMC/340/2017 5 U 

    

190 S K BISWAL 
5672/202

2 
15.02.2022 OJC/17012/2001 5 U 

    

    
Total  1525 

     

N I C 

  

 


